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lurgical plants should be started to
process raw minerals and ores;

(c) the steps taken to use geologi-
cal, geo-physical and geo-chemical
techniques in larger volume; and

(d) whether research work has
been undertaken in designing and
manufacturing geo-physical equip-
ment and developing field methods?

The Minister of Mines and Metals
(Shri S. K. Dey): (a) and (b). Gov-
ernment are aware of the suggestions
madc in the paper submitted by
Dr. B. R. Jijhawan and generally
agree with them.

(¢) The Geological Survey of India
and the Indian Bureau of Mines, the
two agencies of the Central Govern-
ment for undertaking exploration and
proving work, have been strengthened
in successive Five Year Plans to
undertake large number of geological,
geophysical and geochemical investi-
gations all over the country. The
Government is fully aware of the need
to step up exploration and proving
work and it is proposed to further
expand the Geological Survey of India
for this purpose during the Fourth
Plan period.

(d) Research work is being carried
out in the Geological Survey of India
and the National Geophysical Research
Institute, Hyderabad, to design and
manufacture geophysical equipment
and to develop field methods.
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De-scheduling of Industries

*800. Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Industry be
pleased to state:

(a) whether it is a fact that Union
Government are considering a pro-
posal regarding de-scheduling of eight
industries from the licensing list;

(b) if so, the names of the Indus-
tries and the reasons therefor; and

(c) when the fina] decision in this
regard is likely to be taken?

The Minister of Industry (Shri D.
Sanjivayya): (a) to (c). Some pro-
posals for the liberalisation of indus-
trial licensing are under the conside-
ration of Government. As soon as a
final decision is taken, details of the
proposed liberalisation will be an-
nounced.

Loss of MMM.T.C’s. Iron ore at Madras

*801. Shri P. C. Borooah: Will the
Minister of Commerce be pleased to
state:

(a) whether iron ore weighing
about 1,186,724 tonnes due for export





